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~oti.... Chan..... of SoC/ST In 
GuntabJ DlTl8lDn 

1361. SHRI P. RAJAGOPAL NAL 
DU: Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether it is a fact that some 
officials belonging to Scheduled Castes 
and Tribes or officers from reserved 
quota have lost chances of promotion 
because of the merger of Guntakal 
Division with South Central Railway 
in October, 1977; and 

(b) if so, the number of persons 
Wh_~ost t~eir promotion prospects? 

THE MINISTER OF STATE) IN THE 
MINISTRY OF RAILWAYS \~llRI 

SHEO NARAIN): <n) and (b). To 
avoid stafT being affected ('onsequen1 
On the merger of Guntakal Division 
with the South Central Railway, an 
opportunity was J;!iven to 'he Railway 
servants concerned to exercise all 
option for remaining on the SouthC'rn 
RaihvHY ur on the South Central Rail-
way. No representaHon has been 
re('eivt~d from any Gazetted "Jtficer or 
non-gazetted staff belonging to SchE"-
dulCri Castes/Scheduled Tribes working 
on the- South Central RailwDY of 
having lost 1he chances of promotion 
dUE" to merger of Guntakal Divisioll 
with the South Central Railway. 

Nadikudi-Bibinagar Railway Line 

1362. SHRI P. RAJAGOPAL NAI-
DU: Will the Minister of RAILWAYS 
be plt>(lsed to state; 

(a) whether the work of Nadiklldi-
Bibinagar railway line is being done: 

(h) if so, the amount spent so far; 

(c) the amount allotted this year; 
and 

Cd) the time it will take to com-
plete the work? 

THE MINISTER OF STATE) IN THE 
MINISTRY OF RAILWAYS I'SHRI 
SHEO NARAIN): ,a) Work On the 
Bibinagar-Nalgonda section ",·hlch 

constitutes tbe tlnit phase of the liladi- . 
ku~i-Blbinallar railway line project IS 
in progress, 

(b) About Rs. 2 crores. 

(e) Rs. I crore. 

(d) No target date has been fixed 
for completion of the entire project so· 
far, and it would depend upon the 
availability of funds from year to 
year. 

Final decision for location of fertiliser 
plant in Maharasbtl'a . 

1363. SHRI D. D. DESAI: Will the 
Minister of PETROLEUM, CHEMl-
CALS AND .FERTILIZERS be pleased 
to state: 

(a) whether a [111:11 decision has 
been taken fur loeat ion of the propos-
ed fertiliser plant in Maharashtra 
based On Bombay High gas; and 

(b) if so, what wns the rePort of 
the experts committee in this regard 
and if the Government has differed 
from the experts recommendations 
thereof? 

THE MINISTER OF PETROI,EUM 
AND CHEMICALS AND FERTIT.I-
ZERS (SHRI H. N. BAHUGUNA I. ! a) 
and (b). A Task Forc(' of the NatiolJ-
al Committee on Environmental Plan-
ning and Coordination (NCEPC) 
under the Chairmanship af Dr. A. K. 
Ganguli, Director. Chemicnl Grout: 
BARC. Trombay was constituted bY 
the Department of Science ano 'Tech-
nologly to examine the environmental 
impact of the propsoed large sil.ed 
fertilizer plant bosed On gas from 
Bombsy High on different poasible 
locations with a view to .selecting a 
suitable location. The Task Force sub. 
mitted its report In mldcileo of April. 
1!l78 TN"ommending TarapuT for the 
locatiOn of the project. SinCE', how. 
e\'er, the Government of Mahal'lShh'Q 
did not favour Tarapur as .'1 ll,,)('ation. 
the Task Foree was requested to again 
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examine the environmental impact" on 
certain other locations south ot Boto-
bay suggested by the Government of 
Maharashtra. 

The Gov.ernment of Maharashtra 
suggested the following five s:.~es viz: 

1. Thal-Vaishet 
2. Usar·Kune 
3. Sogaon 
4. Vadavali 
5. Divi-Parangi 

The Task Force submitted their second 
report on 31-5-1978 and ruled out Usar, 
Sogson, Vadavali and Divi-Parangi as 
unsuitable for locating the fertilizel 
projects. The Task Ferfce once again 
recommended Tarapur as a suitable 
location in preference to Mandwa and 
Thal-Vaishet. 

After a careful consideration of th~ 
second report of the Task Fotce, the 
Government of Maharashtr8 have cate-
gorically recommended that the krti· 
lizer projects should be located at 
Thal-Vaishet. 

Government will take a decisJon 
soon a bout the location of the J:' roject 
in the light of the recommendations 
made by the Task Force and 1 he \' \ews 
Qf the Maharash1ra State Gopernment. 

ComplaInt. regarding entries of un-
authorised persons Into regerved. 

coacbes 

1364. SHRI D. D. DESAI: Will th~ 
Minister of RAILWAYS be pleased to 
state: 

(a) whether sleeper coach passen-
gers have complained about unautho-
rised entry Of unreserved passengers 
and railway employees in these 
coaches even dUring night journeys; 

(b) whether it is a fact that con-
ductors in these conches do not often 
attend to their duties resulting in 
inconvenience to passengers; and 

(c) what steps have the Railways 
taken to ensure prese'tlce of conduc-
tors in the sleeper coaches particularly 
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at night and prevent entry of unau-. 
thorised persons including railway 
. ~m~loY~e6? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) Cases of cum" 
muters entering sleeper coaches around 
metropolitan cities and importa.nt sta· 
tions, have come to the notice 01 th£> 
Railway Administration. 

(b) and (c). Staff manning .leeper 
coaches have instructions io ensure 
that unauthorised pass€ngers do J:ot 
enter the sleeper coachE's. At~mes. 
however. it becomes difficult to trol 
such passengers. Surprise check are 
conducted and unauthorised passengers 
travelling in these conches are dealt 
with as per rules. Cases of dplll::erato 
negligence on the part of stA.ff m~mning 
sleeper ('oaches are viewi!d seriously 
and appropriate action ~~ken flgainst 
them. 
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